417 Re. Vietnam War

Nixon has ordered the entrances to North
Yietnamese. ports to bt mined to keep
weapons and suppliers from what he called,
‘international outlaws’. Mr., Nixon has
said that the U, S. forces have been
directed to take appropriate measures to
interdict delivery of supplies by sea He
satd that rail and other lines of supply
would be cut off while air and naval
strikes continued. This1s a very seitous
matter, Sir, [ want to draw the attention
of the House that unless we exert, unless
the Government of India exerts, 1t mught
lead to & third world war

SHRI 8. M. BANERIJEF (Kanpur):
I only request that the Prime Minister
may make a statement tomorrow Presi-
dent Nixon, I am sure, 15 the groatest
crimmnal of the world He s doing
whatever he likes How can that be
tolerated ?

MR, SPEAKER : He 1s Head of a
State, You must avoid saying this. You
can cnticise his policies. but must avoid
this, (Ingerruption)

SHRI INDRAJIT GUPTA (Al-
pore) : It has been accepted by everybody
that anything which escalates, anything
which tends to aggravate, 1s a matter of
concern for us. (Interruption).

SHRI JYOTIRMOQY BOSU : 1Itis also
said that entrances to the ports of North
Vietnam are being mined commencing
0900 hrs. Saigon time on May 9, and the
nunes are said to activate automatically
begmning 1800 hrs. Saigon time on May
11, You wiil feel the alarm soon.

SHRI S. M. BANERJEE  Kindly
direct them to make a statement tomorrow
The Minister of Parliamentary Affairs 15
bere, Let him speak. (facerruption)

MR. SPEAKER : I will be sondiog
your views to her,
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THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
Is Government calied upon to comment
on everythung that s happening In
the world ? (Imterruption) We are concern-
ed about it.

-

12 40 hrs,

PAPERS LAID ON THE TABLE

MLbic AL TFRMINATION OF PREGNANCY
RutEs, 1972

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A K.KISKU): On
behalf of Shr1 Uma Shankar Dikshit 1 beg
to lay on the Table a copy of the Medical
Termination of Pregnancy Rules, 1972
(Hind: and English versions) published in
Notification No G. S. R, 286 in Gazette of
India dated the 1ith March, 1972, under
sub-section (3) of section 6 of the Medical
Termination of VPregnancy Act, 1972.
[Placed 1n Library See No LT—1958{72]

STATEMENT RE DERAILMENT OFf A
RAWLWAY TRAIN Bi 1 waBN CHAKRIAPPALLI
AND PENUEONDA ST1AriONS, RAILWAY
PROTECTTION FORCKR (AMENDMENT)

RULES =TC.

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA). I
beg to lay on the 1able —

(1) A statement regarding derailment
of train No. 223 UP Mysore-Hubl
Passenger between Chakriappalli
and Penukonda stations of the
Southern Railway on the 26th
April, 1972, {Placed in Library
See No LT 1959/72]

(2) (1) Acopy of the Railway Pro-
tection Force (Amendment)
Rules, 1971 (Hindi and English
versjons) published in Notifi-
cation No. G. S. R, 18i3in
Garette of India dated the
27th October, 1971, under sub-



